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KARKARDOOMA COURTS : DELHI
ORDER

K':rkf“‘;\' of joint mquest received from  Sh. Satendra Pal Singh, Ld. JMFC and P. Bhargav Rao, Ld. JMFC (East)
250;831 soma Cm}n’s regarding exchange of duty as Duty Magistrate for the month of April, 2026, Duly Roster bearing No.
M/EAST/KKD'Delhi dated 25.03.2026 is partially modified, as under:-

Sl. |Name of the Duty MM ‘
e, y i | Duty to be In place of
i performed on
1 th; Satendra Pal Singh, JMFC-04 (East) - Sh. P. Bhargav Roa, Ld. JMFC (East) ,
! 0 Flat No. J-1106, Jaipuria Sunrise Greens, : Rfo House No. 2012, Gulabi Bagh, Delhi
: Ahinsa Khand-1, Indirapuram, Gazhiabad, U.p.. * 15-04-2026
l_ 201014 !
i i
| 2 |Sh.P.Bhargav Roa, Ld. JMFC (Eas), | Sh. Satendra Pal Singh, JMFC-04 (East)
R/e House No. 2012, Gulabi Bagh, Delhi — R/o Flal No. J-1106, Jaipuria Sunrise Greens,
' “04-2026  f Ahinsa Khand-1., Indirapuram, Gazhiabad,
! U.P.- 201014 )

Rest of the conditions in circular No. 260/CIM/EAST/KKD/Delhi dated 25.03.2026, shall remain anged.

® TA)
Chief Judicia] ? tate, East
. \i 28 Karkardooma Cours, Delhi
No. M/EAST/KKD/Delhi Dated: 15.04.2026

Copy for information to:-

1. TheLd. Registrar General, High Court of Delhi at New Delhi. :

2. The Principal District & Sessions Judge (HQ,) and West, THC, Delhi. 4’)”.'7‘@

3. The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Court Eé‘hu C

<. The Principal Disrict & Session Judge, New Delhi, Padala House, New Dethi. 155 |
5. The Prindpal District & Session Judge North, and Notth- West, Rohini, New Delhi, 5 e
6. The Principal District & Session Judge, South-West, Dwarka, New Delhi. 5 =
7. The Principal Disaict & Sessicn Judge Scuth, and South-East, Saket, New Dethi, k3 " /
8. The Prindpal Disaict & Session Judge-cum-Spedial Judge, PC Act (CBI), Rouse Avenue, New Dellu\ SN g e /,'.7
9. The CMM, Central and West (Tis Hazari), New Delhi (PHC), North & Nomth-West (Rohini), South- West{ Dwarka), South &

Seuth-East {Saket). North-East and Shahdara, Karkardooma Courts, Delhi.
10. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
11. All the Ld. Mercpelitan Magistates, East Distric, Karkardooma Courts, Delhi.
12_Fhe Incharge. Disuict Courts Web-Site Committee, Tis Hazari Courts, Delhi.
13. The Incharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layers’ Web-Site).
14, Superintendent Admn. and Care Taking Branch, Karkardooma Counts, Delhi.
15, Incharge Pool Car, Karkardooma Courts, Delhi.
16. Incharge Cash Branch, Karkardooma Courts, Delhi.
17. Director of prosecution. Delhi thr, Prosecution Branch, KKD Courts, Delhi.
1B. Chief Public Prosecutor, Karkardooma Courts, East, Delhd
19. The Commissioner of Police, Delhi and DCP. East, Delhi( Through Chowki Incharpe KKD,Delhi )
20. The 1 G (Prison), Tihar Jail, Delhir New Delhi.
21. Lock Up Incharge, Karkardooma. Delhi.
22. Information Cente/(E-Sewa Kendra), Karkardooma Courts, Delhi.
23. video Conference Room, Karkardooma Courts, Delhi.
24. web-Site Committee (Computer Branch).
25. The Seretaries, Bar Association, KKD, Delhi
26. Office Order File.




